RAJYA SABHA (24 November, 2000}

announce that Government Business during the week commencing Monday,
the 27" November, 2000 will consist of;-

1. Consideration and passing of the following Bills:-
(a} The Chit Funds (Amendment) Bill, 2000.
(b) The Judicial Administration Laws (Repeal) Bill, 2000.

(¢) The Narcotic Drugs and Psychotropic Substances (Amendment)

Bill, 1998

2. Consideration and passing of the following Bills as passed by Lok
Sabha:-

(a) The Protection of Human Rights {Amendment) Bill, 2000.

{b) The Punjab Municipal Corporation Law (Extension to

Chandigarh) Amendment Bill, 2000.

(c) The Aircraft (Amendment) Bill, 2000.

3. Consideration and passing of the Companies {(Second Amendment)

Bill, 1999 after it has been passed by Lok Sabha.

4. Discussion on Statutory Resolutions seeking disapproval of the
following

Ordinances and consideralion and passing of the Bills after they have been
passed by Lok Sabha seeking {0 replace these Ordinances:-

{a) The Indian Council of World Affairs Ordinance, 2000.

~ {b) The National Bank for Agriculture and Rural  Development
{Amendmaent) Ordinance, 2000.

MR. CHAIRMAN: Now: we have the Calling Attention. Shri
Rumandla Ramachandraiah,.

CALLING ATTENTION TO A MATTER OF URGENT PUBLIC IMPORTANCE
HAVOC CAUSED BY FLOODS IN VAR!OUS PARTS OF THE COUNTRY

SHRI RUMANDLA RAMACHANDRAIAH (Andhra Pradesh): Sir, | call
the attention of the Minister.  finterruptions)

MR. CHAIRMAN: First, you call the attention of the Minister. and
then make the speech.
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SHRI RUMANDLA RAMACHANDRAIAH: Sir, | call the attention of
the Minister of Agriculture to the havoc caused by floods in various parts of
the country.

THE MINISTER OF AGRICULTURE (SHRI NITISH KUMAR): Sir,
during 1999-2000, the States of Arunachal Pradesh, Assam, Bihar, Gujarat,
Himachai Pradesh, Karnataka, Kerala, Madhya Pradesh, Orissa, Funjab,
Rajasthan, Tripura, Uttar Pradesh and West Bengal were affected by floods
causing widespread damage to life and property. As per available
information, the tloods, excluding floods due to cyclone, resuited in loss of
about 900 human lives and 3,900 cattle besides causing damage to
cropped area in 7.45 lakh hectares and 8.82 lakh houses.

This year, several States in the country received heavy rainfall
during the Southwest maonsoon resulting in fioods causing loss of human
fife and cattle and loss/damage to houses and property. Arunachal Pradesh,
Himachal Pradesh and Andhra Pradesh had flash floods. The cumulative
rainfall during 1.6.2000 to 11.10.2000 was excess only in 12 out of 35
meteorological sub-divisions in the country kut still a number of States
faced floods.

As per reports received from the States 1his year, Andhra Pradesh,
Arunachat Pradesh, Assam, Bihar, Gujarat, Himachal Pradesh, Karnataka,
Kerala, Madhya Pradesh, Punjab, Sikkim, Uttar Pradesh and West Bengai
faced fiood situalions of varying magnitude. The less and damage to life
and property, as reported by these States cumulatively has been 2782
human lives, 92,4827 cattle, damage to 27.05 lakh bouses and irundation of
the cropped area of 34.48 lakh heclares.

The flood management is primarily the responsibility of the Stales.
The State Governments concerned took necessary relief measures like
paymeni of ex-gratia to the next of kin of the diseased, evacuztion of
people in the marooned areas, despatch of medical teams, opening of relief
camps to provide sheiter to the affected people, air-dropping of foou
packets, opening of velerinary centres, supply of relief malerizgls to the
affected population, resioration of damaged roads and powar lines on
nriority,

The Government of India was in constant touch with the aftected
Slales ang rendered necessary help. The Army and Air Force assisted lhe
State Gevernments in relief measures like evacuation of pecple, air-dropping

of food packets and reliel materials. Centre's share of Calamity Relief Fund,
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CRF, has been released 1o the Stales as per the Scheme. The Centra!
Teams were deputed to many tlood affected Stales tc assess the situation
and | had also made aerial survey of the floog affected areas of the States
of Arunachal Pradesh, Bihar, West Bengal and Andhra Pradesh. My Ministry
coordinated the Cenltral efforts with various Central Ministries/Departments
tor providing relef to the aftected people. Focdgrains at the BPL rates have
been supplied to the Slate Governments particularly to the State of Bihar
and West Bengal. Medicines, disinfectants, bleaching powder, halogen
lablets, elc., were also senl to the affected States,

As you may be aware, /5% of the annual rainfall is received during
south-west monsoon period, from 17 June to 30" September, itself
resuiting in heavy rains and floods in many parts of the country, causing
damage to life and property every year. The flood prone areas are Andhra
Fradesh, Assam, Bihar, Himachal Pradesh, Karnalaka, Madhya Pradesh,
Punjab, Uttar Pradesh and West Bengal. The perennial States in regard to
reqular floods are Assam, North Bihar and Eastern parts of Uttar Pradesh.
Central Waler Commissicon in the Ministry of Water Resources is concerned
with flood forecasting. India Meteorological Department provides necessary
support through its Flood Meteorologicai Offices. They cater to the
requirements of flood forecasting in different river catchment areas. FMOs
provide Quantitative Precipitation Forecast in respect of catchment areas of
important river to the CW{C. Flood forecasting enabies torewarning about
impending flood, to what extent and for how long, so that necessary
preparatory steps could be taken i time. The Hood forecasting network
consists of 157 stations siluated in 11 Stales.

Flicod prooling measures help greatly in the mitigation of distress
and provide immediate relief to the population in flood prone areas. It is
essentially a combination of structural change and emergency action, noat
involving any evacuation. The techrmigues adopted consist of providing
raised platforms for flood shelter for men and cattle and raising the public
utility instaliation above flood levels. The progress achieved n flood
control works as a resull of wvarious measures taken is that 162,000 Km.
length of embankments and 32 003 Km. length of drainage channel were
construcied, 906 towns were protected and 4721 villages protected.

Maonitoring of floods s also done by remote sensing through
satellites which is one of the effective tools to moniter floods and
assessment of flood damages in terms of area inundated, crop area
submerged and villages marooned.
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| am sure that preparedness measures will go a long way in
mitigating the fury of flood on the affected pecple whe generally are from
weaker sections and from farming community. In the end, t may assure the
House that the provision of reiief and rehabilitation to the people affecied
by natural calamities is a matter of national concern and it shall be our
endeavour to extend ail possible assistance to the people in the wake of
natural calamilies,

MR. CHAIRMAN: Hon. Members, | have been given 12 or 13
names. We have to finish this debate by one o' clock, otherwise Members
will have to sit through the lunch period. Now, whatever you decide. So, |
would request the hon. Members to confine themselves to three minutes
each so that all the Members can participate. Otherwise. {interruptions)....

SHRI NILOTPAL BASU (West Bengal): Sir, | have a point to make.
Yesterday this was slated. (interruptions) ...

MR. CHAIRMAN: | have no objection contlinuing it during lunch
hour. {nterruptions) | have nc objection. {nterruptions) ..

SHRI NILOTPALL BASU: Let it be continued.  {nterruptions)...
MR. CHAIRMAN: This is what | am asking you. . (fnterruptions)...

SHRI NILOTPAL. BASU: Sir, we have to make our viewpaoint
because it is a serious question. Over 1000 people have died. There is no
support from the Central Government. Therefore, we have 1o be given time
to make our submissions. . (interruptions)...

MR. CHAIRMAN: | have no objection, Bul we have to sit through
the lunch period.

SHR! NILOTPAL BASU: | have no problem. . {interruptions)...
MR. CHAIRMAN: Yes, Mr. Ramachandraiah.

*SHRI RUMANDLA RAMACHANDRAIAH: Mr. Chasrman Sir, hon'ble
Minister has elaborately stated about the havoc caused by floods in various
parts of our country. | will not go into the details of his statement Andhra
Pradesh has been suffering from excessive floods for the last three 1o four
years. These floods caused damage to properly, crops and also affected

*English translation of the original speech delivered in Telugu.
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the common people. The rain in August created havoc killing a nurnber of
persons, damaging a number of houses. The paddy crops and cane crops
were submerged in floods due to heavy rains in West Godavari district.
Due to these rains 202 villages were affected, 2,644 houses were damaged
and out of these 1,440 houses were fully damaged and 1,204 houses were
damaged partly. 186,060 people were evacualed to safer places. Almost a
hundred villages of the thirteen seriously affected districts remain marooned.
In several districts transport and communication facilities were disrupted.
Sir, when this situation was brought 1o the notice of the hon'ble Prime
Minister, he assured relief fund for the State and afso announced Rs.50,000
ex gratia to each of the kin of those who were killed due to floods. But
Sir, s0 far not a single rupee has heen given to the State although four
months have passed by, | want 10 know H the indian Goverrmeni is
working here as a business organization or as an organization which would
come to the rescue of the poor and afiected peopile of our country?

Qur Chief Minister through correspondence has several times
urged the central Government to prowvide three hundred crores of rupees as
Central aid to meet the situation in the State. But there is no response from
the Prime Minister in this regard. The Chief Minister has also
communicated regarding the plight of farmers whose crops werg damaged.
Sir, he had written a letter on 23" September, 2000 Our Chief Minister has
bean communicating, newspapers are highlighting the situation of the State
but in spite of all this, the Central Government is keeping quiet. There is
absolutely no response from the Government. It seems that the
Government is only calculating its profits and iosses but is not having any
sincere intentions ot helping the affected. The officials are only wasting
lime saying thal they aid not receive certain reports but no quick action is
taken 1o rescue the affected people and especialiv the farmers who have
suffered great loss are still helpless as FCI refused to accept their crap
produce., The Central Government or the Prime Minister do not seem to
nave any inlention of helping the farmers who are suffering after losing their
crops in the floods. |f they really feel the urgency, why did they not releass
the relief funds they announced as and when the calamity took place?
Why did those announcements remain in press? Why were they nol
implemented in spite of repealed requests from our Chief Minister? Apart
from this our Chief Minister requested for a relaxation of quality
Specification for Procurement by the FCI keeping in view the damage
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caused to paddy crops due 10 floods. He haa also urged the Centre to
take necessary steps regarding the procurement of paddy by opening
procurement Centres in all the districts and requested to accept the total
quantity of paddy produced by the flarmers. But the Government is
completely indifferent 10 all the requests made by our Chief Minister. But to
the State of Punjab the Central Government has provided the minimum
support price facilty,. Why is the Central Government having a step
motherly treatment towards the State of Andhra Pradesh? |If it is not so, it
should tmmediately implement the facilities given to Punjab in Andhra
Pradesh alsc. The farmers should be getting Rs.450 to Rs.490 per quintal
of paddy but in the open market they are offered cnly Rs. 350 to Rs.370
per quintal. The farmers have been working hard throughout the year and if
they are unable to get a price worth their labour and efforts, isn't it a
tragedy? The responsibility lies with the State Government and the Central
Government to see that the farmer gets his minimum selling price.
Regarding this even the hon'ble Agriculture Minister, who should think
carefully and feel responsible, also did not take any sieps. They are giving
lame excuses but are not taking any concrete steps. The storage houses
are filled with paddy grains. They should make some arrangements through
FCI and ciear the stored paddy or creatc more storage houses to store the
new crop which is going to come to the market. |f we do not give vaiue
to the hard work of our farmers, they will commit suicide and it has
happened in the recent past.

Sir, States are affected by floods, cyclone and heavy raing almost
every year. Not only Andhra Pradesh but many other States like Bihar,
Uttar Pradesh, Gujaral, and also West Bengal withessed unprecedented
floods which cause great damage every year. Regarding this | have some
suggeslions, Firstly, the reporis of Dr. K.L.Rao on floods submitted to the
Government in 1960 should be reviewed and whatever suggestions were
recommended should be fully implemented so that the damage caused by
floods every year could be minimised. Secondly, a permanent commission
consisting of a chairmanr and five, six or ten members should be appointed
to immediately study on the spot the havoc caused by floods in any pairt
of the country and, after making an assessment of the damage, should
decide the quantum of aid and assislance to be provided to the States. |t
is no use releasing funds four months, five months afler when the suflering
is over. The Government's main role is to help the pocr and the
downtrodden of the couniry bul nol the industrialisis or businessmen.
When seventy percent of our population depends on agricuiture and we
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cannot help them to sell their crop produce when affected by naturs!
calamity, doesn't it reflect on our administrative capacity? Through you Sir,
| want to.know for whom is this government functioning? Better late than
never. At least now the Government should take note of the letters written
by our Chief Minister, consider his suggestion and kindly come to the
rescue of the farmers and people whose houses are damaged.

Sir, as floods every year take a heavy toll of human lives, damage
property and crops of the farmers, | request you for immediate
implementation of the above plans. There is no use if it is going to take
more time.

The steps should be taken faster and this Government should
rescue the farmers as early as possible. Otherwise, the existence of this
Government becomes doubtful. With a final request to implement our Chief
Minister's suggestions, | conclude.

SHRI PRANAB MUKHERJEE {(West Bengal): Mr. Chairman, Sir,
first of all, | would like to draw the attention of the hon. Minister to certain
figures which he quoted. | wouid like to know why two sets of figures are
being quoted with regard to damages and casualities. In paragraph 1 of
his statement, he has said about 14 States. In the last sentence of that
paragraph, it has been stated "as per the available information, the fioods
resulted in loss of about 900 human lives, 3900 cattile, besides causing
damage to cropped area in 7.45 lakh hectares and 8.82 lakh houses.” In
the third paragraph, the figures with regard to loss of human lives has gone
upto 2782; with regard to catlle, it has gone upto 92,927, damage to
houses -- from 8 ijakhs to 27 lakhs; and cropped area to 34.48 lakh
hectares. After all, information in this regard is made available by the
State Governments to 1he Ministry of Agriculture. Then why this
discrepancy is there? And what is meant by cumuiative losses?

SHRI NITISH KUMAR: The first paragraph reiates to the vyear
199G6-2000 and the second and third relates to this year.

SHRI PRANAB MUKHERU!EE: The first paragraph relates to which
year?

SHRI NITISH KUMAR: The first paragraph relates to the year
1999-2000, that is last year,

SHRI PRANAB MUKHERJEE: But on what basis the flood year is

calculated, financial year or agricultural year?
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SHRI NITISH KUMAR: it is calculated in terms the financial year.

SHRI PRANAB MUKHERJEE: Ckay. As we are talking about the
floods which have occurred in the year 2000, | do not know what is the
relevance of quoting those figures. The floods occurred in the month of
August. But the Minister is giving the figures up to March, 2000.
...{interruptions)..

SHRI NITISH KUMAR: Calamily Relief Fund is released financial
year-wise. ...{nterruptions)...

SHRI PRANAB MUKHERJEE: 1| am not taiking of the release of
funds. That part will also come. ...{finterruptions)... Mr. Minister, please do
not have impatience. You wili get ample time to reply to these questions,
..fnterruptions)... We are talking of the casualties and damages caused by
the floods. These damages and casualties have taken place from the month
of June to the month of October. That comes within the financial year of
2000-2001. Therefore, what is the relevance of quoting here what
happened in June, 1999, July 1989, August, 1999 and September, 19997
For financial disbursement, this may have relevance. But in regard 10 giving
the figures to Parliament and in regard to the casuafties and damages
caused by the floods in the current year, the only relevant year is 2000-01
and not 1899-2000. Whatever practice you may like 10 follow, you can
follow, but that does mean that we will agree to it. You have started by
quotiﬁg figures from the month of June in a series of paragraphs. | have a
document with me, namely, Department of Agriculture and Cooperation,
N.D.M. Division, Flood Status Report, 2000. In this document, the figures
are given from the month of June to 10" of Qctober, as on 17" October.
The figures which you are maintaining are also not tailying with the figures
which you have given. Therefore, there must be a rationality so far as the
giving of figures with regard to the damages to human life, property and
crop area for the year 2000 is concerned. This is one aspect.

Sir, the second aspect that | would like to know from the hon.
Minister is this. As per his statement, the hon. Minister visited Arunachal
Pradesh, Bihar, West Benga! and had some aerial survey. Now, | would
like to know as to what steps he has taken to disburse the money. So far
as the assistance from the Calamity Relief Fund is concerned, it is the
mandate of the Finance Commission. The moment the Government
acceptad the recommendations of the Finance Commission, including these
recommendations, each and every State Government is entitled to have it,
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and the Government of india's job is only like the job of a post-office to
transmit the resources. Now, Sir, so far as West Bengal is concerned, so
far as Bihar is concerned, so far as Arunachal Pradesh is concerned, and
so far as Andhra Pradesh is concerned, they wanied to have some
additionality. Al along we read in the newspapers that the Central
Government has advanced huge amounts of money. Truthfully, they say
‘Advance’. 'Advance’ means the amount which is eligible to the State
Governments either as the share of taxes or as the ways and means
advance or advance in certain developmental projects, starting from rural
development to urban development. We accept that you are advancing, but
how does it help? [ you say that you have nothing to do beyond the
Calamity Relief Fund, you coniine to thal. But what do you achieve by
saying, "1 am advancing either the Central Plan assistance or the share of
the Central taxes or other receivabies by the State Governments?" As per
the norms of Planning Commission or as per the norms of the Finance
Commission, there is no conditionality. 1 can help the State Government
only to improve their position temporarily from the ways and means point of
view. Except that, it has no other relevance. Therefore, Mr. Chairman Sir,
the Government should be guite clear as to how they are going 10 handie
it. In this connection, the WNational Calamity Relief Fund has been
abandoned, as a result of the Eleventh. Finance Commission's
recommendations. But it has also made a recommendation to create a
corpus of Rs.500 crores to deal with natural calamities of an extraordinary
magnitude, and that has to be recouped by imposing a surcharge,, Why
has this Fund not been created? You accepted the Finance Commission's
recommendations. It gave an Interim Report before the prasentation of the
Budget in February. Thereatfter, it gave the full Report. You accepted the
full Report. Thereafter, the Monsoon Session of Parliament was available to
you. You couid have easily brought a piece of legisiation for creation of
this Fund, [t is for the Government of India to decide whether il will utilise
the Fund or it will not utilise the Fund. You are entitled to decide whether
you will give any money from this Fund or not. Nobody can snatch away
the money from you. The Government of India is the giver. Why did you
not create the Fund when you accepted in principie that the Fund has to
be created as per the recommendation of the Finance Commission, to deal
with a situation of natural calamities of a severe magnitude? The idea is
that there should be a corpus of Rs.500 crores. First the Finance Ministry
will give it from the Budget. Thereafter it will be recouped by imposing a
surcharge. This has {o be done hv the Government of india. Nobody else
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will be able to do that. My most respectiul submission to the Minister is to
create this Fund. After accepting the recommendations of the Finance
Cormmission, why has this Fund not been created? What is the difficulty?
Are they geing to do that in the current session?

The third aspect is that you have mentioned about some of the
measures taken in regard to flood prevention and their success. Quite
good, you have done something. But one of the major problems is about
the information that you have given on the 17" of August. Mr. Minister, it
is your Department. You have quoted from the Meteorological Department.
You have also quoted as per the information available from the Water
Resources Minisiry on the 26" of September. But see how impractical you
are. In the information that you gave on the 26" of September in regard to
West Bengal, you are saying that the Ganges was flowing above the danger
level but below the earlier record. Two other rivers, not the Ganges,
created the whole flood in West Bengal. One is the Mayurakshi, and the
other is the Damodar. There was an unprecedented rainfall in the
catchments of the Mayurakshi and the Damodar from the 17" of September
to the 26" of September. There is no reflection in the report of either in
the Ministry of Agriculture or in the Ministry of Water Resources that this
unprecedented rainfall has created a situation where the floods are likely to
occur. There are two reservoirs in the catchments of the Damodar and two
in the catchments of the Mayurakshi, the Massanjar and the Tilpara. They
were obliged 10 release the surplus water. (Otherwise, it would have
damaged the dam. |If they release the surplus walter, the down-stream
areas are bound to be inundated. Therefare, it is not relevant whether the
Ganges is flowing above the danger level or not.  When you visited those
areas, surely, the people there would have briefed you about the relevant
factor causing the flood by those two rivers. It is mainly because of the
unprecedented rainfall in the catchments.

Therefore, my submission to you is that, as you have mentioned,
some medium-term and long-term measures are needed on this, You are
fully aware of the fact that the Damodar embankmants have not been fully
completed. The project is incomplete because some other constructions
have to be undertaken. That is%hot being done. So far as the Mayurakshi
is concerned, it is one of the earliest project. The project was completed
even before the First Plan started. It was a bilateral assistance programme
from the Canadian Government; and the project was commissioned some
time in 1851. It did not have adequate flooa control measures. Thereafter,
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inother angle has come. In the last 30, 40,50 years, the reservoirs have
Jeen silted. There was no systematic drainage. Now you are talking of
embankment; very good. You are talking of improving the drainage channel,
fine. But, at the same, you will have 10 add one additional work so that
these reservoirs are drained systemalically so that they can bhe desiited and
their catchment capacity increased. In Mayurakshi, an additional problem
has emerged because they are to be provided. Perhaps, you must have
received this lype of complaint when you visited that place. We have also
received it. But it was really a catch-22 situation. Even when the waler was
reaching the danger level, the officials could not release it because their
two reservoirs serve two purposes. One, to provide water for irrigation
purposes during the winter and summer seasons. Two,; to provide water
for the thermal plant of Bakreshwar. The second one was not
contemplated when this project was crealed. This is a later development.
Therefore, you have 10 take a comprehensive view. You may very well say,
"Look, this is a State project. | have nothing to do.” You may say that. But,
tor God's sake, please remembaer; this was a project created from bilateral
assistance entered into between the Government of India and the
Government of Canada. The Canadian side was represented by the then
Prime Minister, Mr. Pearson, and the Indian side was represented by no
less a person than Pandit Jawaharlal Nehru, the then Prime Minister.
Though it says, “The management of the project has 1o be given to the
State", the Government of India had played a major role. Therefore, most
respectfully, 1 would lke to submit, through you, Sir, to the Minister that
apart from embankment and dramnage channel, please ensure for all the
reservoirs Of the country, a phased plan so that desiltation work can take
place without any further delay. You may require a huge amount of money.

The second point is, you must tind a way out. Let us not live
under any illusion that the Slate Governments would be able to manage the
problems, with the resources available with them, because, whatever
deveiopmental assistance vyou will give, 8 would be diverted for
reconstruction work. 5o, as a resull of the natural catamity, capital assets
are destroyed, devastated. How will you rebuild those capital assets? Is it
the sole responsibility of the State Governments? The question is: whatever
paltry assistance given to the States, from the National Calamity Relief
Fund, is adeqguate or not. If not, how we can bring it in the regular process
of developmental planning; and whether a corpus could be created as it
nappened in the case of Orissa cyclone and as it happened in the case of
Andhra Pradesh cyclone? It is going to be a recurring feature. We create
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assels, but they are destroyed either by floods or by cyclones or by
drought. Again new assets have to be created. We are just living in some
sort of a make-believe-world, that it is the responsibility of the State
Government, knowing fully well that they do not have the resources. So, a
way must be found. | do not say that you can do much, within the available
system, within the system available 1o you for the time being. But | am
sure, with a dynamic Minister like Mr. Nitish Kumar, the Government of the
day can take some initiative 10 work out a mechanism, it is not merely 1o
protect the State Governments or help them, but it is to protect the
national assets. It is to protect the Plan., We can find out a8 mechanism.
From our side, whatever assistance and cooperation you seek, we will be
prepared to help you. Thank you.
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control the flood and for the storage of the water.
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SHRI NILOTPAL BASU: Mr. Vice-Chairman, Sir, at the very outset,
| would like to point out that the statement made by the Minister is not only
disappointing, but personaily, it pains me to have this statement, because
on 30th September, when the hon. Minister himse!lf was i Bengal, our
former Chief Minister had mentioned that normally, the plight of Bengal 1s
that the Central team and the Ministers reach the State only after the flood
water has receded. But the coincidence was such that during the
devastating flood between 17" and 21" September, which is being
accepted by everybody as something which has not happened in this
century, the Minister was present there. He could reach there while the
places were waterlogged and it gave us immense pleasure  when we saw
his photograph also wading through the waterlogged areas. Now,
anyhow, the statement does not capture what the hon. Member, Shri
Pranab Mukherjee, was mentioning, that is, the question of the magnitude
of the flood, whether it was a flood of rare severity or not, Now, this is a
bland statement where 13 States are named, and overall figures are there.
Due to paucity of time, | do not want to refer to the siatistics available wilh
me. | repeat the figures thal have been given by this Government only, in
this House and in the other House during the last two-three days about the
kind of damage that has happened in the States. 1320 people have died,
154 people are stili missing, and we can very well draw the inference as 10
what their fate is. Qut of the total figure, it is more than 50 per cent. The
cropped area is almost 60 per cent, a lot of houses have been damaged
in all the fourteen States. So, a flood of rare severity has come in the
State. But that does not come out of the stalement given by ihe
Government. Mr. Vice-Chairman, through vou, ! would like to submit to the
hon. Minister that he has not done proper home work. | do not expect
such a statement, at least, from a Minister like Nitish Kurnarii, whormn |
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personaily hold in high esteem. This is a bureaucratic answer. Your effort
that was there while you visited the Stale has not been reflected in the
statement. That is why it personally pained me. The point which | would like
to make is that this Government is functioning within the Cabinet System
and we are really confused. One of the Central Ministers, who also happens
io be the leader of a constituent of the NDA. Shall | bring out the press
clippings showing in how many places she has gone aboul saying that this
flood is because of man-made faclors and the State Government is
responsible for this? The day before yesterday, Mr. Vice-Chairman, Sir, this
Government or the Water Resource Ministry has stated--i will just read out
a small portion of the reply that has been given to Unstlarred Question 519
in Lok Sabha on 22™ November.

SHRI PRANAB MUKHERJEE: You cannot mention the reply given
in Lok Sabha.

SHRI NILOTRPAL BASU: But this is a public document.
SHRI 8.5. AHLUWALIA (Jharkhand): Don't say 'Lok Sabha’,

SHRI NILOTPAL BASU: Sir, | always learnt from our hon.
Member, Shri FPranab Mukherjee, the procedures and, therefore, | do not
mention. But, in any case, this is an official reply of the Government and
the Government has slated:

"Floods caused by rainfall of such a high intensity in a short span
of time as during the current year is difficult to predict and
prevert. |n order 1o mitigate the sufferings of the flood
victims, the State Government has taken up a programme of
construction of flood shelters in flood-prone areas.”

SHRI S.5. AHLUWALIA: This is regarding West Bengal.

SHRI NILOTPAL BASU: This is regarding Wes! Bengal. That is
why | have quoted the reference.

SHRI 5.5. AHLUWALIA: Can you read oul the question?

SHRI NILOTPAL BASU: The question is not raised by anybody
from the Left Front. The question is raised by Dr. Nitish Sengupta. The
question is whether West Bengal faced catastrophe floods during the month
of September, 2000. All the other parts followed from the basic question. |
do have the habit of using manipufative malerial to prove my poinl. Then
what the stand of the Government of Ingia is, you have 1o stlate here.
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Public statements are there by the Central Ministers, that it is man-made,
and they have taken the position in public organisations that no fiood relief
work should be organised because this is due to man-made factors. So,
specifically, you should reply to that question: What is the official position
of the Government of India? Is it due to man-made factors? Or, is il due
to heavy rainfall between 17" and 21" of September, which is 1,000
millimetres in those areas? Hon. Member, Shri Pranab Mukherjee, is from
that area; 850 millimetres is the total raintall during the 1978 floods, and
this time, within four days, within a small area, a thousand millimetres
rainfall has been there. This is the official data. So, you have to answer
this question.

The third question which | would like to raise, Mr. Vice-Chairman,
is this. Another question hurts me wvery much. Pranabda has very
elaborately dealt with that question. | am not going into the other aspects.
Yesterday, in response to my question--l can quote that, of course--Starred
Question No. 71
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it e ag - et 4 e WX AR 2, sft owqafem off R W ow

SaH RRT T & Saw Juaw & 98 gm o
SHRI S.8. AHLUWALIA: Don't forgel about the contribution of
East Bengal. (/nterruptions)..... That is why | am saying don't say West

Bengal, say Bengal. finterruptions)...

SHRI NILOTPAL BASU: It is immaterial. People understand what
you are trying o say (Interruptions).... Please have some seriousness, al
least .finterruptions)...

SHRI S.8. AHLUWALIA: | said, "it is united Bengal®.
SHRI NILOTPAL BASU: Please have some seriousness, al least.

g & e @ o 29 va ® wem? 0 A galaw A s # ) ey A aea E
f6 @t & sfex w=m waad § )

gefifore oy off, 4% g & i g9F aR A oo A | W
¥ 30 s e 2 @ die AfreR, 7 fifie os MRes fvo 9
Aafei & Reaw &, T fer Ham ova e At R g £ | g8 @
Fafdt HiESdR 3 F R § wom el N A s & wad
®fg | 3y T Ry | dvm & oo A o 46 ieg & .
ﬁﬁwﬁéﬁwﬁmaﬁmﬁaaﬁ%mmamﬁm%mmwﬂ
g arE Orp Td &) Ot ' ) dAgR Al w99, v edEd? gard) ang
ame Wifgg | am A B qar W F o8 2w Twm &, ofvyw e off 2w & sla
e i B & ok wRT Few |0 g7 98 oEE, BN O Ward § 99d o
# am 2 fifog | 9l 9@ A 3 98 & Fge & o @ awd A TR
F TR | BN Ui e @ At 9% & 98 @ A9 9% @ m A, sEd an o
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SHR!I PRANAB MUKHERJEE: Sir, we have committed that certain
Government business should be transacted. | think we should keep our
commitment.  After the Minister's reply, there are two innocucus Bills to be
passed. Al 2,30 P.M. the Private Members' Legislative Business  wiil have
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1.00 P.M.

10 be taken up. Befora that, the Foreign Minister's reply is also there.
30, we shouid co-operate with the Governmant. If we can finish the
business and have a lunch break for halt-an-hour, it is all right. Otherwise,
we should dispense with the lunch hour and transact the business. This is
~ my submission.

Iuaareay (off v vew FifYrE) ¢ S R |
s w g #aw (SoRiw) | "eled, a) gadl @) d@e=m fFah 2 7
JUTHTEgH (s O ieY ®ifdE): 10 &

At e i fem : ve 92 F i 9 age 9 L 9 | 5 a9 &9
g ST ? A WAt 8W # g9l g7 od WIe B @) 9) g o |

i} fogs &g @ Maw A, N "arel a9 7 I, IW A oD 914G
v A4l gt |

st wa R Waw - F amu A oncita 0 o @ € A egw A am aw
@ g |

IueNEay (SN W1 eY IE): aw am S o araefia weel @ A
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7T TR 3R 85-9-8% O fifte # 9t gow svHl-acdt e s &

PROF. M. SANKARALINGAM (Tamii Nadu):  Sir, | fully support the
sentiments expressed by the hon. Members in regard to the plight of
people who are affected by the havoc caused by floods in various parts of
the country. The people of West Bengal, Andhra Pradesh, Bihar, Madhya
Pradesh and Kerala are the worst affected. Sir, this is an annua! feature in
our country. India is a vast country. If one-year floods affect the southern
part, the next year it affects the weslern part, the third year it affects the
eastern part and the fourth year it atfects the northern part. So, at leas!,
one part of the country is affected every year. We Have 10 save the people
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from this havoc caused by fioods or drought. We are discussing the flood
situation in various parts of the country. | really feel that West Bengal is
the worst affected State. The statemernt of the hon. Minister itsell reveals
as to how much damage has been caused in West Bengal. We must
extend our full support to ithe people of West Bengal and also to the
people of other States who are affected by floods. Sir, this havoe caused
by floods should be treated as a national calamity, not as a responsibility of
the State. That is my view. | appeal 10 the hon. Minister to freat this flood
situation as a national calamity. Two years back, we experienced the same
situaticn in Orissa. This year it has happened in West Bengal, Andhra
Pradesh and olher places. Some areas are affected mildly. Mostly the
agriculturalists are affected. Their crops have got destroyed. The whole
irrigation system has got disturbed. Tanks and channels have been
disrupted. We have noted some breaches also. To set right all these
things, it will take one or two years. The life of agriculturists and people
who are affected by floods becomes normal only alter one or two years |t
is wvery difficult to recoup the posttion. | would request the Central
Government to sludy the matter in detaill and establish a permanent
Calamity Relief Commission. A group. consisting of experts, has lo be
appointed and they should go and visit the affected areas. After studying
the problems, they should recommend some plans tor redseming the
distress of the affected peopie.

Sir, | wish to bring to the nolice of the Government the situalion
prevailing tn Tamit Nadu, thcough Tamil Nadu does nol figure in the
statement. It has been slated that Kerala has been affected. Sir, the
southern-most part of Tamil Nadu borders with Kerala and, therefore,
certain parts of Tamil Madu, namely, Kanyakumari, Madurai, Ramnad and
Tirruneivell districts are affected by the climatic changes in Kerala. The
rainfail started on the 19" of this month in ali these places, and it s st
continuing. Big tanks have been breached; channels have been disrupted
and the entire system of irrigation has been atfected. So, | request the
Government to consider this matter as a rnatter of national importance.
The Eleventh Finance Commission has also recommended 'hat the State
Governments should be assisted by the Centre. It has als¢ recommendled
that the Central Government should review the situation in the States. |t
has also specified the Centre-State ratio, saying that the Cepire should
bear 75 per cent of the damages and the State should bear the remaining
25 per cent. So, ! request the Government ta lank into the matter and
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take it as a national calamily. We have 1o come to the rescue of the
pecple who have been alfected by floods.
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SHRI R. MARGABANDU (FTamil Nadu}: Mr. Vice-Chairman, Sir,
since independence, only one committee -- the one headed by Shri Kelkar
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-« had been constituted to find out the reasons as well as solutions, so far
as floods in the Ganges were concerned. - After thal, no committee has
been constituted for this purpose. Floods in India have become a regufar
phenomenon every year., One or the cther part of the couniry is always
affected by floods. Of course, Andhra Pradesh is affected very seriously.
This year, the State of West Benga! has also been affected badly. Several
parts of India have been affected. | do not want to level any charge
against this Government. But Government after Government has not taken
care to constitute any high-powered commitiee consisting of experts 1o
examine the behaviour of the rivers and the reasons behind the floods.
These have to be examined. Modem technologies are available. We have
to have a scientific approach and a comprehensive plan to assess this
situation. Whenever there are floods, which are shortliived, the Central
Government gives assistance. But that is not sufficient. That assistance is
only for a short pericd. If a family gets devastated by flocds, it takes five
to ten years to come back to normalcy. Sometimes, farnilies are destroyed
or ruined for ever. So, we have to evolve a long-term policy, This
Government has 1o consider the constitution of a high-powered commiltee
to find out the reasons as well as solutions to the problem of floods. After
all, it is not difficult for the Government to idenlify the areas that are
reqularly affected by floods, as well as to devise measures that should be
taken to control the floods. Only then, this problem can be soclved.
Cealamities are taken very lightty and in a very casual manner. Whenever
there are floods, people assess the situation through helicopters and so on
and estimate the damages; and that's all. You have 10 sclve the problem
for all times to come. | do not think any long-term assistance has been
given in this regard. | request the Governmen! o lay a white paper on this
issue. Also, we must have a foolproof flocod management system and there
should be a mechanism to comtrol the floods. Marny a time, floods are
caused due to desiltation, deforestation and erosion of riverbanks. These
are the main reasons for the floods. | would like to know whether the
Government would come forward to save the life and property from the
havoc caused by floods, especially in West Bengal, where the siluation is
alarming. So far as the Stale of West Bengal is concerned, there is also a
report in which it is said that {he Department cf Education in the Ministry of
Human Resource Development informed thal it was not in a position to
provide any assistance because that Minisiry does not administer any
scheme which provides for repair of school huildings that have been
damaged due to excessive rains and floods.
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On the one hand, the houses and schoo! buildings have been
devasiated; on the other, the Ministry of Human Resource Development 1s
saying that it has no scheme for them, and it wouid not help. What type of
attitude is this? Should this type of an attitude be adopted by the
Government? i, therefore, request the Government that all efforts should he
made to help these people. The farmers and villagers are affected the most
by these floods. As compared to rural areas, urban areas are not alected
much by these flocds. So, the 70 per cent ¢of our population which is
residing in villages is affected by these floods. These poor people are
rendered homeless, landless and their crops are devastated by flocds. The
Government should see to it thal some effective sleps are taken in order to
save these people from floods. The Government should formulate a long-
term project so that the people are saved from these natural calamities.

[The Vice-Chairman (Shri Suresh Pachouri) in the Chair.]
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SHRI HK. JAVARE GOWDA (Xarnataka) Thank you, Mr. Vice-
Chairman, Sir. The unprecedented rainfall has caused a great havoc all
over the country. As stated by the Minister of Agriculture, it is particularly
severe in West Bengal, Andhra Pradesh, Karnataka and some other States.
So far as Karnataka is concerned, these floods resulted in loss of 152
human lives. Besides thig, roads were damaged very badly; bridges were
destroyed; public buildings and some 55,000 houses were damaged; and
cropped area in 56,000 hectares has also been damaged. The State
Government of Karnataka has asked the Central Governmemt for further
financial assistance. But so far, the Government has not released the
amount., The other important thing to be taken into account is the human
feclings. At that time, whether it is the Central Government or the State
Governmeant, they had not anticipated that the loss would be of that
magnitude and that it would cause so much havoc 1o human lives and
property. | must also say that officers reach there in the normal course,
that is, a long time after all this damage 15 done. What do they do? They
say, ‘yes, you have suffered heavy iosses, you have tost everything; but
they do not talkk about the relief or the compensation. Obviously, they
would say ' we have written to the Government’. The State Government
would say ‘we have asked for financial assistance from the Centrai
Government.' [t is only after three or tour months that some people would
go there. Their coming after such a long period, does not serve any
purpose. They canncot compensate the pain and agony which the people
there underwent three or four months ago. No one can explain the
sufferings they underwen! four months ago. Therefore, this situation has to
be considered very seriously. We cannot hold the Government responsible
for the Calamity, which took place. The point to be considered in this
regard, is we should be prepared to meet such challenges. Under the
circumstances, the hon. Minister said that flood management was primarily

the responsibility of the State Governments. He has very rightly said this.
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It is the constitutiona! responsibility of the States. But when States are not
1N a position to meet the challenges, to meet the needs of the people, the
Central Government has to come to their rescue, Apart from thal, we do
read in the newspapers that West Bengal has suflered 10 a great extent.
But | do not know the reason why the Central Government has notl rushed
to the rescue of West Bengal. n the same way, the Central Government
has "not extended its support to the Karnataka people. | request the
Central Government, particularly the Ministry of Agricullure, to come o the
rescue of the farmers and release the required funds. Thank you.

i ww fr dem - Frw ol T A9 g & | e Amr ok & W) e
Faifd qa &1 drge @ WTET o, OR at @ow & g @ |
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e |

SuwraTens (s e wek ) wfan

DR. DASARI NARAYANA RAQO {Andhra Pradesh): Sir, | teal that this
is not a discussion about the Congress or the Communists, bul it is about
the flocds. ...finterruptions)...

Sir, | am here nat to give any long speech. 1 would like to bring
certain facts before the hon. Agriculture Minister about the State of Andhra
Pradesh. OQur friend, Shri Rumandla Ramachandraiah has given the piciure
of Andhra Pradesh, and, | think, the Minister and the House are aware that
he belongs to the ruling party of Andrha Pradesh. The thing is, the ruling
party of Anghra Pradesh is putting the blame on the Central Government
that it has not come forward with any timely aid. Sir, in fact, a kind of
hide-and-seek game is going on between the State Government and the
Central Government. And as a result of all this, the victims of floods are
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being affected.  Actually, they are on the cruss-roads, begging the
Government. Sir, | would like to get the attention of the hon. Minister.
Now, out of 23 districts of Andhra Pradesh, 17 districls were badily affected
and 172 people died. Sir, not only that, 9819 live-stock died, and
breaches to irrigation tanks are aboul 2627, S3ir, for your information, |
would like to say that 27,559 houses were completely damaged, and
81,498 houses were partly damaged. The loss of crop is about 3.87 lakh
hectares. The total estimated loss is about Rs. 770 crores. Sir, as per the
staterment of the State Government, the Central Government has released
Rs. 100 crores. But, yesterday, our hon. Minister said that Rs. 309 crores
were released for Andhra Pradesh. So, the difference should be clarified by
the hon. Minister of Agricuiture. Sir, | do not know as to why even after
three months, the Central Government or the State Government are not
coming forward to help the victims, and what game is going on between
the Central Government and the State Government. The ruling party says
that they are depending on the Centrat Government. Whatever promise bas
heen made by the hon. Prime Minister and whatever promise has been
made by the Chief Minister should be fulfiled. The promises are only on
papers, and they are not reaching to the pecople. S0, what is happening?
The needs should be met, When an accident is there, the patient should
be immediately admitted in the hospital, and he shouid be given treatment.
When a patient is in a dying state, the Government should come forward to
give him some medicine. But even after three-and-a-half months, it the
Government does not come forward {0 do anything to the people, where
will they go7 Sa, this is the situation.

Sir, flood is a continuing process in the country. During the fiflies,
"Rastriya Badh Ayog" was constituted, which suggested various ways 1o
contain flcods. Thereafter, many Committees looked into this aspect and
recommended various measures. Now, finally, the Central Walter
Commission is doing i1s job in this regard. But, when it comes to the
implementation ot the suggestions that are given t¢ contain floods, the
Central Government washes its hands off saying that flood control is a
State subject. So, | would like to know whether flood will be made a Union
subject, so that the Central Government will take it as its responsibility. Sir,
there are some reports that while distributing the relief to the affected
pecple, particularly in Andhra Pradesh, favouritisrm was being shown on a
large-scale 1o the workers of the ruling party.
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Has the Government sought the facts from the State Government?
if not, will the Government probe these allegations?

S0, once again, | request the hon. Minister that this should be
treated as important and Andhra should be aided very early. Whatever
promise you have given should be fulfiled immediately.

That is all, Sir. Thank you very much.

SHRI NABAM REBIA {Arunachal Pradesh): Sir, | associate myself
with the sentiments expressed by most of the Members. | will be brief,

Sir, | am speaking here with an acute sense of disappointment. |
would like to charge this Government, at the Centre, for having adopted a
vindictive attitude towards a remote border and sensitive State like
Arunachal Pradesh.

The hon, Agricuture Minister will agree that it was the State of
Arunachal Pradesh that was hit by an unprecedented fiood on the 11" of
June, 2000 and that he, with a Central Team, was the first to visit
Arunachal Pradesh. This flood was unprecedented in the sense that
Arunachal had never experienced such a flood in the past. This was the
first of its kind. It was because of a breach of a dam in Tibet. The Siang
River 1s called the Tsangphu in Tibet and the Siang in Arunachal and in
Assam, it is called the Brahmaputra. Even though Arunachal Pradesh was
the State worst hit by floods, till now the State of Arunachal Pradesh has
not been given a single penny.

| want to tell you, Sir, that | am not going to demand relief from
the Government. It is the duty of the Stale Government to demand it, and
it has been demanding it all the time. But, | want to tell you that we do
not want money from you. Woe, tribals, have been and are stifl fruit-
gatherers and root-diggers. We can live with these. You never hear any
person of Arunachal dying of hunger.

v dsT & o R Wl B I3 @rew 39 St wod € sk o @ ] W am
3 ae T W ¥ W 10-15 99 o ANA g8 g ot A Ami @
a2 & aft % s po 78 Ry

| do not know what was the purpose of the vis#t of the Central
Team. We do not ask for relief for the affected people. | want to simply
state that ail the roads, bridges and culverts of this sensitive border State,
are of immense national importance. So, you undertake the repair,
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restoration and maintenance work of those roads and bridges through your
Central agencies. The BRO is there. The BRTF is there. The VARTAK is
there. Don't give a single penny to the Arunachal Pradesh Government.
As ! said, you take the risk and take control of the maintenance work and
the restoration work. You take yourself ail the roads and all the bridges
and get this done. Please restore them. [If something happens tomorrow
from across the border, what will be the position, the embarrassing position
that you will be facing? There is not a single bridge on the Siang River.
These floods have not spared even suspension bridges. :

On the 18" of August, on the floor of this House, through a
Special Mention, | did demand from the Minister to mention the steps taken
by the Government of India in view of the floods in Arurachal Pradesh on
the 11" of June. As we say, maybe, 30 or 26 lives were lost,

| think, death of 20 or 30 persons is alsc of a big magnitude. The
demand of the State Government was estimated at around Rs.l40 crores,
and except for a meagre amount from the Prime Minister's Relief Fund, and
ex-gratia payment to the victims of the floods, we have not got anything
from the Government. We have outrightly rejected the minutes of the
meeting of the Committee of Secrelaries on natural calamities which
recommended the submission of a special proposal under non-fapsable
pool, because, earlier, we submitted so many such proposals and | think
many States in the North-East Region also submitteg {heir proposals which
are still pending. There is no State which has no resource crunch. You are
insisting that the State-Centre share should be in the ratio of 3:I. Our State
Government has rejected this recommendation. We have been requesting
the Central Government that this should not be made applicablg to us. All
the time you have been saying that we are paying special attention 1o the
North-East Region, tribal States, backward States. But it is merely a lip-
senrvice. N is sheer discrimination. You are giving a step-motherly treatment.
_{Interruptiors)... The hon. Minister must lake note of what | am saying
here. | want to know the purpose of the visit of the Central Team. Why
have you not given a single penny to the State of Arunachat Pradesh?
.(interruptions)... Mr. Ahluwaliaji, please don't disturb the Minister while | am
speaking. | am alsc a Member. | am also a representative of the people. |
have every.right to be heard. We seldom speak. It does not mean that we
are no! capable of speaking. | was really boiling. | was very emotional
because all other Members have mentioned about the same problem. |
don't want to repeat it. Now, | don't want to say much, We have been
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demanding Rs.l40 crores from the Government of India, from the National
Calamity Relief Fund. | would like to say that whatever assistance is
provided by the Central Government should be outside the normal Plan

schemes.

Recently, | got a letter from the Minister of State for Agriculture
that a sum of As.44 crores approximately has been released to the State of
Arunachal Pradesh. As | said earlier, we did not accept it. QOur Chief
Minister has been frequently writing to the Central Government that this
should not be made applicable to us. As 2 special calegory State, as a
Tribal State, as a backward State and as a remote State, we should be
given a different sort of treatment. Please don't give us this step-motherly
treatment. Please don't be vindictive simply because we don't have NDA
Government or a non-Congress Government there. In Arunachal Pradesh,
fortunately or unfortunately we have a Congress Government. But don't be
vindictive to us, to the Tribal people and to a State like Arunachal Pradesh.
| want to know your stand. Thank you very much.

SHRI v.vV. RAGHAVAN (Kerala); Mr. Vice-Chairman, Sir, the huge
loss of lives and property sufferad by the West Bengal Government during
floods this year is a matter of great concern 1o the entire nation.

[The Vice-Chairman {SHRI RAMA SHANKER KAUSHIK) in the Chair]

It is most unfortunate that the Central Government did not respond
to the gravity of the situation. Sir, it is a shame on our democracy itself if
such discrimination is taking place. So, | urge upon the Government to
help and assist the West Bengal people, withoutl considering anything else.
Sir, if there is a will, there is always a way to help. The Government of India
has shown it many times. If they want to help, want to assist, they find a
way and help, but it is most unfortunate that in the case of West Bengal,
there was discrimination

Mivgfm ey gromas SN, ts ymr 2 1@ M Awa e s 2o &
fafyr vt 4 a1 @ g0 e & s F® F=0 ot o1 e et s & 2
g & sorEr RATe gam & | We are concentrating all our energies on Waest
Bengal only. When the stalement is in regard to the whole country, he
should refer to other parts of the country also.

IoTeay (3R v v F) - aw ) amuf oo odi & | am o
¥ an ¥ ) s W, FERX Do |

SHRI V.V. RAGHAVAN: Coming to Keralé, Sir, our Slate is covered

entirely by sea coast. During every monsoon, there takes place sea erosion.
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2.00PM

We have very little space, very littie land. Out of the land, every year, the
saa grabs some land.

To protect the land from sea erosion, building of protective walls
15 necessary. This is a national issue. Bullding protective walls along the
coast throughout the State is a responsibiity of the Central Government
also. The State Government alone would not protect the entire sea coasl
of Kerala. We have been requesting the Central Government very often to
assist us to protecl, to build protective walls, to safeguard the livelihood of
the people around the sea coast and to protect the land itself, Our request
has been in vain; and | again request the hon. Agriculture Minister on this
issue. We are fortunate that there is a Minister from Kerala. He knows very
well that it is a dangerous situation. So, at least, this time, please help us
to build the walls to protect the land from sea erosion. Thank you,

oft eftred Aw - SEEELE AEIRY. W R Ue ARy oRfefy A e
w2 | 98 a9 @) wie # 10 7 an g9 2 3R gu @t =9ue 9 20 f9ad an g €
Tg1ey, a8 Ry ¢ft a7 7 & 5 @ $ Fw ga3n wufly @ JHEE q/T I 2,
s da gang 4 ma 10 Aa @ g@ 7 iRFUR o st 3w g@  offafa &
FRY 5250 TS TUU & AT g T & gF 21 39 a) N @w ol @ g
A 9 S A9 e 3= TRy A, g 487 a7 WD AR g9 R 6250 wHRIg TUY
# WA IWE F1 U 8 @ ¢ | Welgd, o & R @il 4 urfl & wae @)
gwen &, sw X @ fed 7 ufrera T W w/HT & | R d w9, #d, arse

f 87 10431 i g@ A T8 F o1 e & | wEITy, R g Rmed o1 T
& f» 6545 7Y § wht A wF 45 A 4 & AR TRl ov TN wAH B HEw an
2 ) Td-adl WA TR AR W A 2w, T TR o T

HIHN A aft 839 e vqu & fav fAfafEd Roed Jch & | e T T 2
Fragar ot f @ o wile, a7 TR 2, AT T@

o ¥ TEEY a8 Al ) AR Iuds M @, ygEE & Y w1 sqee
FE BT, Ferad ol & $9 e 21 & v IR & o & fag 400-500 @ets
wUq Y amavgedr gv W) e Ry wren anfde, S 39 e uebn & ) R

st s 2 AT (TeeRi) - STy FEied, d g qerw A

Y 5501 off | amg & ol 6 3 715 @ gU THIA A A B e wgang |

AR WUl Yo HAEY AT @ ale W 2 | gWR gt 80 wfiem @bt urfim &

A fyam wd & sk ST 9R1 Sgq e g w el wwar @, /P g8 1
212

mE



[24 November, 2000] RAJYA SABHA

T AWRIPATGAN N WEIR IR IR s R eI W E B
gei TR #1 @ gl ff Suas 8 @ @ & ) it &1 o wE gEe o @ 2
agl aER1 ¥ o an 7l ver & | voReE & fiwR fe ¥ geeevee A U R ast
g @ @g on 7 AR TRl e fFam SR 8 I, gRT B YA e T |
I WNPR § FARI I8 TR & 5 T I, doeg e A e 39 gERn B
gd [ v, 74 At a5 @ e frem s W B & g 4 9™ @ ag AE
HAHM R FI-FXHe At e TN ® dEl & R F@ T |

IqEATas TEIRd, 9 WA # 5 wpfad we & amt wfE)-ufiat @ of
WR € 9a w1, AfF agfe gn A Rars A 99 ) &R o @ ) R TR
& T A A F wwer A R aie wemer w1 aRw B R @ | b
wER T ey & g Wl ) 3 A apfie aiwgl B ol s 89 &
fore with &, 7e S E yeF W g e fHeT oy % ure TR @ A 7w w6
it e wgfes amgel ¥ s Rft & e &= & s oA 8§ T
2l

% up 3R it yd F F gF a@ & S Aed) € % ‘Rgwm @
R # ¥ &' 3 wEme B g9 Tl orm @ W efy 99w e
AHN FH AR TR | o i | 4 9w 9§, R ar TowE | ey Af
oraga fie, e =l o 43 £, wmag A of 9w Ay ER

A g e b1 o W fem, 99 e A o geg § s wae
A § | gEE |
SHRI MANOJ BHATTACHARYA (West Bengal): Sir...
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SHRI MANOJ BHATTACHARYA: Mr. Vice-Chairman, Sir, | thank
you very much for giving me this opportunity 1o speak. Many hon. Members
have spoken about this issue at great length. So, | am not going into the
details. | have just a few points to make. Firstly, India, even after 53 years
of independence, is suffering from the same perennial problem of either
drought or flocd, and in this perennial problem, thousands of people are
destined to die. These people do not have any political identity. Their oniy
identity is that they are poor, and only the poor and the
marginalised people die in this sort of situation, whether it is flood or
drought. The Central Government is, | should not say callous, but
indifferent 1o the lives of those poor people, who mostly live below poverly
line, be they from West Bengal , be they from Andhra Pradesh, be thay
from Tamil Nadu, be they from Rajasthan or any other Slate, for that
malftter. 213
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Of course, | must make a mention that the Central Government s
also perennially weak whenever any question of West Bengal comes
Unforiunately, in West Bengal, the floods have been devastating the lives of
poor people, In nine districts, they are devastating. Shri Nitish Kumar,
hon. Minister of Agriculture, was kind enough to visit the inundated areas of
West Bengal. Nine districts were totally inundated. He should have made
promises. No promise has been made. The stalemen! that has been
provided in the House for discussion is also tradilionally and perennially a
poor statemeni. | urge the House that the House should take it very
seriously. Members should be concerned about the lives of poor people.
They should notl be concerned about the State, to which they belong, or
about the political character of the Stale. As regards the poiitical character
of the State of West Bengal, since it is being governed by the Left Fromt
Government for almost 24 years, the Central Government should not
discriminate in so far as its grants are concerned, in so far as its aid is
concerned and insofar as its assistance is concerned. There has been
discrimination. There are umpteen number of examples, but | do not want
to cite them here.

Sir, | would like to mention another thing. | am not going to make
any points because many points have been made already. Another thing
is, the Central Governmeni owes a responsibility 1o the nation as a whole,
After a tong period of 53 years of independence, no concrete plan has
been devised. A concrete programme of water management should be
envisaged immediately, without delay. No rmention has been made over
here. Whenever a problem arises, it is only on an ad hoc basis that the
problem is encountered.  Instead of addressing this problem on an ad hoc
pbasis, it is high time that the Central Government should take some
concrete measures or envisage a concrete plan, a long-term plan, so that
the problem could be eradicated totally, or, al least, the intensity of the
fioods could be prevented and the lives of millions of poor people who are
dying every year or who are destined 1o die could be saved. Whatever little
properties those people have could also.be saved. The iives of catile could
also be saved. With these words | conclude. Thank you, Sir.
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zed w13 Taa o fawg 72 1 ... (arEaE)..

sft Sfa= g (ufdaw ) == oft, o .. (sEEeTE)...
ofY vy By A @ ey AR & g el e AR .. (EEars)..
3§t Sftem T A e ) W 8, #W R TR B ().

o) efrer AR . &9 A & B wEE S 1 H e Wy g, AW
Ff e g ) €| 9% 9% NS A9 b gar 8, gferh e # ana @
Fare & MR arw W U B GHRN & #ald 8, g9 99¢ 9§, &9 a8 @)
TRl B GHH 72 &1 W4 A8 Aa uiy f6 awmad A 9 gl @ Iena Adl € O
wHR 4 39 figal W Rar a8 w21 97 Hgal w far ga @ 21 &9 ard 8
fF ...(ergur=)...

sfi Sifew wm ;. anw AR @™ 2, s A #, of oo faer @l e @
(TS B § A 7 a8 o a9 @ &, afdE ge Mam wfiRe)

sft fftw e : @E IR Tw A 9 @, AfFA R aw A Ry @ 2
Il frmRe & ser wR FRag i g 8, gafae Reie &R o & g @
FH 7 Aifde) yfR RawiRe #3 aren T8 Fd $ 3m @ I I IEE 3 AR
ot Fem i v RAERY &S arell HeF o A @Sl @ @ g 3w Riefa @)

vhfiree #RY maﬁmﬁ%ﬂ?lﬂ?am)m
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3f} Fars werETd ¢ A= SR, HE S L (erEE)...

A e par: g9 F16 FRY( §F | €2 A wEP g g @ 21 g
& mmag amg g & oMy B, g8 gan A4l B a0 oy 9 A 5 T A

IuFHTEn (8] T WpY PIRE) - aE T i ane J 99 g

MAfmpar: g5 & <@ oy A &7 A go @ @ o ao=R B am
¥4 @ A1 I gyt A muer ekfl & v @ AR A g o T awh ) =
WReR F oy ot sl & dAR ¥ wWer & fg of Ffemd 21 arwi w W 49
o1 Fead g @ 9% urr uRfRfy & R ster &) s wawra & faw oft g
W @ o @, dfes -t e W gwiw T S ¢ ol e srmarm
wRfefa 41 2<ht ¢ o ows fo o oiie Peig & wed &) frad @ aramar
oRfeRrat s gomel § ord & $9% AR 4 I FiaeR & fog @t st wwa g,
WHR 99 e F pan Jerdll, g O TR AUD! ARG HRA WE §

aA T8 959 98 4 2 & arud wee Rffa @ @ wpla # oww gan,
g9 gn 4 70 o sy afd ff & 5 & s 52 5 77 = &1 o awi
W ft oRgER il A yB1 A A T T P & A 9% w1 Amven o ¥ fog gw w
am & feewn Jee@ g & @ g 2 @ uRfRfY B ¥9 3Ed e A
- (FTAF)...

st oftm w@ © gt o), . (wmma=).amier ¥ de 21 s Refw
- (TEGT)....

ot To.ow. sEgEie: dE 9reY S § g B 9Ed gEaw W
dfan 6 39 aga o * Ao ot ol (=)

ft Aefler PR A8 SnFA | AW B A ER-TIE W @ Hew F
- EIT)....

sf} TH.UW, AFFET ¢ FME AN T 2 # B e @ el
o (TTETA)....

i feftw gor ;o B 9 BEENI I A S B TR fagm)
A TTHTR)...

#ft sftgs wa : qme @ Sf-eh wgne F fon am W= E L (mEe)..

ot feflw o oy fier @ @ sIvEe A g oW E R IR R @
O #REe Wier 7 foam 21 A ggf § oflv ol 73 Wl @ A1¥ & T &)
. (EFaA)... 36F TN § &9 $E [ ofea T8 & 99 RfRfa w vfefewr
F & forg) are i T @ @ 9ud fon eefen APl e Refiw ¢, am
e d I8 $Hd g } AFeR) @ WEd &) A4 99d Hey ¥ oY off =i 7e oz
#¥ A ' @9 99 wdita FAreg ok ugw 4 R @) gl o gum oRe
. (FXEUE)... 217
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A% o= T T ST amod U @ R @ RF o weAia o
et ().

sft et &Y : $HR AAeE GE ¢ f& aew RO @ wwW § @
yTiorE 21

it Fkfter A TR A & U FY T e A T8 g 2 wm A
A & 9 & ¥ aer Ralew &1 &0 sum 2 @fdang 9 € oA 99% §R o
e g9t @) 2, <ifF afdoma w0 8 R 9Ag & T 31 IR 3 @l 9d usd
78 and #1 fee EuR sEEE A..(cEaF)...

sf freterw a9 . Iu fov fdpa Rum & arev Rade @ ¢ A 2

st frfrm R oft &, TEd TN A s W @ T Rufy & & B wn wOREE @,
& w1 e AW gt @ FE, 3 W o W urf Reant gen @ s e
v 4R A, TR ey & Red ar § ..(zawe)..amer wEya R B & |
...(EaErA)...

Iuadeay (3% o oY ) @ e Sileq @ oo, ae e
ffrg arig w35 ot Y

a7 Ao AR WU qEUT & HEu § & B Taf R gad Al

Y5994
ai%gﬁgﬁg
iﬂﬂ%g%”'
%
A 25

%

FHE B REddv| 39 T fF ot §) ey @d W= @ §,
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Iq@ faum de AR AR 99F U R o @ oww ¥ B2 9 ST | 989
e TR & g e tEee... eFfiEa o 9ud fag gt @, <o fae o
59 g9 B RN P ' fiad ) 4 A $7 @ €, I UEee @A &
39 9ad By A 79 § o9 Q@ ... TR BH flER ¥ woe abees Ry &
WA MY | U R IS WEd dF Aw) U 99 9ie9H @md 9T & e wen s
MAP R AR iR sk dftood 1wmad
Fg1 o ver & & ag &M 3y g & A, a8 Fm @ @ arwer 32 G R
giarmdaAfrT m i Refm adi @t w2 | @ 98 @t WHR & Tg Hiars
e & I TE ¥ o Ruwa 98T § 3 wwi % A IR-4R s 2 & 3N e @
aer @ wft-wft e Ed e ok e g @i S den & ) e A aR-ar
g T8 ¢ 1% U4 amum et gam B, &9 &1 ded ¥ o fforg afrm ad @ #
g g4 4 @ at QT LA | wer & WLOSR. A W wrEE e A @ 8, 99
Fm maeA sRT 1sm T A w et R A Reae &t @ & 0 o) s9d an o
A v A W wEre 9o, ¢ R mmmsﬁmﬁlﬁlﬁ?ﬁmiﬂ
HATE S&Y g1-d1F e I9&! Fe gF & & <) 30T S @ R iy, g8 gfkm
B [ B Aify afes e Refra & wd |

aF A e A e W v N ufew @, 119 s e
Reweym & fRaw | 78 A9Ad hafid Hfeadl B3 & ﬁ-qugﬂma-g’qu
fRuf W a9R w9 & fav e Fafdl fAue dex $ an 4 oft g gaim Ra @
lmmﬁﬁﬁﬂﬁﬁﬁﬁwﬂimaﬁdﬂrﬁﬁﬂm?ﬁ% mﬁﬁm&"tmﬁa

ﬂi@iﬁﬁﬂéﬁﬁqﬁuﬁmﬁmwﬁ*ﬂmﬁm gl wifE qe o
gl o wrgfo dmaeTd ol g & mwﬁr&m&ﬁﬁzﬂﬁaﬁwaﬁ
B B Thd & dEER HEHT BWh | &9 UF BR-UR SAd) gnd R, TRA R
m%uaﬂﬁﬁﬂii%m%qﬁﬁm%aanﬁmﬁmmmmaﬁm
&, fua @ v g 81 THE WY-UR f@E-ue eRd & bEr T & fF
e farey fl 81 & 99d ar F i 98 Rad o1 & 39 wR aga ddft A ardard
gl ¥l &) feaey @ fues & fog gn devR oW Paeer deve g@wuT @
Anfron Prew w2, 39 Bm & oo e o v 2 1 8 %) e wwm A R
i & afte gg uAr wHa g e 5 ferg @ s o ofm @) gfam o & o
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vl & 5 ofi oRfRrt & fra @ @ awe! wew el R st w9 @ R R
2 W HFT BEEE B 8| W 4R A G EERT B W B8 T 2| A I ThR
¥ JOEY A0S Al & R A WU SER R geay anger o1l 2, g9 @went &
gifdeT 8| gera: e e Il @ 2] FR) Y HegR @ &) ' TEeIR @)
e 5 1 A T g el e aR aed § R N off gae s
gery & 99 wadl W g wE f e w3 F) amgwgwar @, st M
el o H, # s O3 aeav & 6 el ol gEe gen @, orwi afaRaa
A58 © JIed ¢ g8 iy i w afafied weg 9 aoh ok sad e A taen
féran g

ft i [ (afvend e @ dar o fiem? L (sEaE)...

ot wreda v ¢ e feae F ().

Juens (i v v aifde) 0 1) @dfen w1 aw ae fawg
2 l...(aM)...3MY Huan nET g5V TR | ...(arEaH). .

o fehw g meiEY, M g A @ Fw a1 5 W A w el w3 @
TR Fd 21 IR AT ggwm o |Wifafhe ward & O faleg 9k w & S
WaE ¢ 291 ...{Fa)...

SHRI S. RAMACHANDRAN PILLAI {Kerala): | have only one
guestion, Sir. There is complele unanimity about the devastation 2nd the
severity of the adverse consequences of the floods in West Bengal. |
would like to know whether the hon. Minister would take into consideration
the serious siluation in West Bengal and take appropriate measures and
provide additional funds to find solution to this problem.

s e g ;. 7 aa @ FE AL L(F=ER)..

3 A9 a9 : 3w 3o 3¢, Y @ S A A @M ..(EEam)...

s iaiwe ot | 17w HEA, A 7' @ D! ().
Mg v amu e & AN ... ().

Sy (off v e FIw) ¢ AU A wE B (). .
SHRI BRATIN SENGUPTA: There must be a specific assurance.

SHRI JIBON ROY: Sir, we also represent our State. Something
should be assured.

Iuamens (s v wiew S ) 0 v e AR |..(emEas). A
ft. %M 3 1B 21
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37 Tt P wEIGY, Ee R 9 7ag #, SWER 99 w® T
fram = @ ¢ | ol dma ¥ faa W0 T8 A 9 ok AR fam @S ot @
frd 1 7e R g A gf R | 9w W e A Al @ o A wE
a1 oY BRPR wika ¥4 4 AR w= & 1 o i ufhn @ 9ww eRaR

A1 BT [...(Foensy)...

Iuenegst (of T YT SN ): 3 4 ST FUAT HET TE9 )
T3 W wEae fwd o 9T U B @ | EERn 1@ &, oA omiure St
TE TES 21

SHRI Q. RAJAGOPAL: Sir, | request that we should take up and
complete the reply by the Minister of External Affairs on the debate
regarding foreign affairs.

THE WVICE-CHAIRMAN (SHRI RAMA SHANKAR KAUSHIK): And
what about the introduction of Bills?

SHRI O. RAJAGOPAL: That can aiso be finished, but after this.

SuEamay (s = vimw B ) seewmE aw g ¥ fog amu #
Hedfa 87

PO [T 4T - )

:

o,
gl

X

S|

GOVERNMENT MOTION
INTERNATIONAL SITUATION (Contd.)

THE MINISTER OF EXTERNAL AFFAIRS (SHRI JASWANT SINGH):
Mr. Vice-Chairman, Sir, thank you for giving me this opportunity to reply to
the discussion that we concluded yesterday, on the international situation. |
musl take this opportunity, Sir, to place my very sincere gratitude to all the
hon. Members who participated and benefited me with their views. | am
also, of course, very grateful to such hon. Members as have commended
ihe work that the Ministry of External Affairs is doing; but, | remain equally,
if not equally, only marginalty less grateful to such Members as have found
fault with us and suggested that we benefit by the views and agvice that
they had for us. Sir, you will appreciate that it will not be possible for me to
take all the poinis that all the hon. Members had made. What | have done
18 to distil the common points that found echo in various hon. Members'
participation in the debate, and from then, if there are any other additional
pomnts remaining, | will come 1o that.
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